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Furnishing of Returns of jmmeovable 1ssued reiterating the Government’s
preperty by Officers of Public Sector policy in thig regard so ag to ensure
Undertakings full compliance with the Government's

policy by all the Public Enterprises

2870 SHRI SAMAR MUKHERJEE

SHRI BRIJ BHUSHAN
TIWARI

Wil the Minister of FINANCE be
pleased to state

(a) whether there are mstructions
1ssued L) the Department of Person-
nel that returns of immovable pro
perty <1¢ to be furnished every year,

(b) 1f so, whether publc sector
undertakingg also come within the
purview of these rules,

(¢) 1, g0, the number of officers 1n
cach undertaking not strictly follow.
ing the rules,

(d) the action taken agamnst ¢the
officauls for not complying with the
order,

(e) whether Government propose to
1ssue order afresh in that matter, and

(1) 1 not the reasons therefor?

THE MINISTER OF FINANCE
(S8HRI H M PATEL) (a) and (b)
Government have in consultation with
the Central Vigilance Commission cir-
culated certain Model Conduct, Dis-
ciplinary & Appeal Rules for adoption
by the Central Government enterprises
According to these rules, all officers
of the public enterprises usre required
to report the movable, immovable and
other valuable properties in their pos
sessaon as well as obtain permission
for any transactions in them Non.
comphance with these rules will make
the employees liable to disciplinary
action

(¢) to (f) The rules referred to 1n
the reply to parts (a) & (b) of the
Question are already being complied
with by the bulk of the Public Enter-
prises As regards a few Enterprises
which have not yet incorporated the
rules in question in their service con
ditions, fresh instructions are being
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